
LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF  DELHI

REVISED LIST OF BUSINESS
Monday, 30 November, 2015/ Margshirsha 09, 1937 (Saka)

2.00 P.M
1. Special Mention(Rule-280):- The following Members to raise matters under Rule-

280 with the permission of the Chair :-
1. Sh. Naresh Balyan 6. Sh. Som Dutt
2. Sh. Rajender Pal Gautam 7.  Sh. Raju Dhingan
3. Sh. Vishesh Ravi                           8.  Sh. Shridutt Sharma
4. Ms. Bhavna Gaur 9.  Sh. Naresh Yadav
5. Smt. Parmila Tokas                      10. Sh. Mahender Goel

2. Introduction of Bill :
Shri Manish Sisodia, Hon’ble Dy. Chief Minister to introduce the “THE DELHI
JANLOKPAL BILL, 2015” (Bill No.16 of 2015) with the leave of the House.

3. Consideration & Passing of Bills:
1. Sh. Manish Sisodia, Hon’ble Dy. Chief Minister to move that “Delhi School

(Verification of Accounts and Refund of Excess Fee) Bill, 2015” (Bill No.09 of
2015) introduced on 20 November, 20p15 be taken into consideration.
Also to move that the Bill be passed.

2. Sh. Manish Sisodia, Hon’ble Dy. Chief Minister to move that “Delhi School
Education (Amendment) Bill, 2015” (Bill No.10 of 2015) introduced on 20
November, 2015 be taken into consideration.
Also to move that the Bill be passed.

3. Sh. Manish Sisodia, Hon’ble Dy. Chief Minister to move that “The Right of
Children to Free and Compulsory Education (Delhi Amendment) Bill, 2015”
(Bill No.15 of 2015) introduced on 27 November, 2015 be taken into
consideration.
Also to move that the Bill be passed.

Delhi Prasanna Kumar Suryadevara
30 November, 2015 Secretary
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